
1977 contained references implying in- ^  ^  ^  t
volvement of India in the incidents r. _______ ^ _____
that took place in Bogra and Dacca in HN
Bangladesh on 30th September and ^  I
2nd October, 1977.
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(b) and (c). The matter was taken 
up immediately with Government o f 
Bangladesh which has assured the Gov-
ernment of India that there has been 
no intention on the part of Bangladesh 
Government to imply India’s involve-
ment in these inncidents.

7J& 3  *T?ft STTT
fjp^t v r m  f e n  * t r t

* 68. TTQo : T̂T
^  «lal^ 3Ft fiTT +^1

fe  :

(^ )  w r ^  ^  | f t
TFZ ^  if ST̂ RT f ^ t

it fe rr  *rr ;

(^r) rft ^i^dl ^ t t

5T%f^^T *ft;

(*r) ^ tt *Tfa-
*ft w i  w' NO ^

^  t , Ŵ l-M fa^ST
fe r fr  tf Pf  t  f ^ f t

5FT ^ T > T  ^  I?

fg&FT*rat ^rsftxft):

( ^ )  sft. frr 1

( ^ ) W  rf-̂ T TT ^
ct tr  f e n  w  f% % srfsresFT
if q ^ ft  ffp^t if f%̂ Tl TOT I

(*l) tf?ft ^T^TTt STfe+Tfeft % 

^  5Tc<4Uil *TTcft t  ft7 SHT̂ ft
s rk  f ^ t  s> ff f t  ^rnri^ff

Integrated Leprosy Control 
Programme

*69. SHRI R. D. GATTANI:
SHRI UGRASEN:

W ill the Minister of HEALTH AND 
FAM ILY WELFARE be pleased to 
state:

(a) whether the integration of 
leprosy * control programm e with gen-
eral health services relating to multi-
purpose workers scheme has aroused 
opposition from  the National Leprosy 
Organisation, Wardha;

(b ) whether the National Leprosy 
Advisory Committee was consulted 
before this policy decision was taken; 
and

(c) whether leprosy programme is 
not like malaria, fam ily welfare or 
small pox programmes which can be 
integrated and that the country still 
needs a vertical leprosy control pro-
gramme?

THE MINISTER OF HEALTH AND 
FAM ILY WELFARE (SHRI RAJ 
NARAIN ): (a) Yes, Sir.

(b) Since integration of all health 
programmes including Leprosy, Cho-
lera, T.B., Malaria etc. were concerned 
it was not considered necessary to 
consult only the National Leprosy Ad-
visory Committee before taking the 
policy decision.

(c) Leprosy control work will not be 
integrated with the general health ser-
vices m the entire country for the pre-
sent. The intention is that all health 
programmes will be integrated with the 
Multi-purpose Workers Schemes in the 
districts taken up for the implementa-
tion of that scheme but the scheme it-
self will be introduced progressively 
only in the districts where Leprosy and 
other public health problems are not 
in hyper-endemic stage. In other disr-
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tricts, Leprosy will continue as a verti-
cal programme.

Legislation to repeal the provision of 
Pension to Former MLPs.

*70. PROF. P. G. M AVALANKAR: 
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND IABO U R be 
pleased to state:

(a) whether Governm ent have now 
considered the question of pensions to 
form er Members o f Parliament being 
eliminated or increased;

(b ) if so, the facts thereof, includ-
ing the manner in which Government 
propose to implement their decision 
and when;

(c ) if  not, reasons therefor; and

(d ) whether Government propose to 
bring forw ard during the Winter Ses-
sion, 1977 the legislation fo r  repeal o f 
the provision o f pensions to former 
M.Ps. and if  so, broad indications 
thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR (SHRI 
RAVINDRA VARM A ): (a) to (d). Re-
presentations have been received both 
for repealing the provisions regarding 
the granting of pension to ex-Members 
of Parliament and also for liberalising

them. The whole matter is still under 
consideration of the Government. A 
decision w ill be taken after Govern-
ment has had discussion with the Lea-
ders of opposition parties/groups in 
the two Houses.

Kala Asar in States

*71. SHRI RAJ KUSHAR SINGH: 
SHRI AHMED HUSSAIN:

Will the Minister of HEALTH AND 
FAM ILY WELFARE be pleased to 
state:

(a) the incidences o f Kala-azar in
B,ihar, U.P., Gujarat, West Bengal, 
Tamil Nadu, Maharashtra and Assam;

(b ) the number o f casualties report-
ed from  each o f  the above States; and

(c) the steps taken by  Government 
to resolve the problem on a national 
level?

THE MINISTER OF HEALTH AND 
FAM ILY WELFARE (SHRI RAJ 
NARAIN): (a) and (b). A  statement 
containing the required information is 
laid on the table of the Sabha.

(c) Another statement indicating the 
steps taken to resolve the problem is 
laid on the table o f the Sabha.

Statement

Incidence of Kala-Azar and number of casual- 
No. of States ties reported

------ - ■ ------------------------------------------------  Deaths
No. of cases

1974 1975 1976 1977

Assam. . 4 4

Tamil Nadu . 14 11 14

Gujarat 

West Bengal
• i 1

75

3

53 62

2 cases reported during 
1976.

Bihar . . 40 822 1587 12667 153

No cases of iala-Azar have been reported from Maharashtra.
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